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NHRC takes cognizance post-poll violence in Bengal, orders  
https://www.aninews.in/news/national/general-news/nhrc-takes-cognizance-post-poll-
violence-in-bengal-orders-spot-inquiry20210505031156 
The National Human Rights Commission (NHRC) on Tuesday took cognisance of the 
alleged post-poll violence in West Bengal and ordered an investigation fact-finding team 
to conduct a spot inquiry and submit a report at the earliest, preferably within two 
weeks. In a statement, the NHRC pointed out allegations of deaths of a few people in 
the violent incidents. "The political workers allegedly clashed with each other, party 
offices were torched down and some homes were ransacked & valuables also looted. 
District Administration & local Law & order enforcement agencies appear not to have 
acted to stop such violation of human rights of the affected persons," the commission 
said. 
It further said, "Considering as a fit case of alleged violation of Right to Life of the 
innocent citizens, the Commission has today taken suo-motu cognizance of the matter 
and has requested its DIG (Investigation) to constitute a team of the officers of the 
Investigation Division of the Commission to conduct an on the spot fact finding 
investigation and to submit a report at the earliest, preferably within two weeks." A day 
after the Trinamool Congress emerged victorious in the West Bengal Assembly 
elections, the Bharatiya Janata Party (BJP) office in Asansol was allegedly vandalised 
by the Trinamool Congress (TMC) workers. The Akhil Bharatiya Vidyarthi Parishad 
(ABVP) alleged that 15-20 party goons of Chief Minister Mamata Banerjee attacked 
ABVP West Bengal's Kolkata office and engaged in an altercation with the activists, 
assaulted them and vandalised the organization's state office. They further alleged that 
TMC party goons deliberately vandalised the idols of Hindu deities and freedom 
fighters. (ANI) 
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Live News Updates: NHRC takes cognizance of post-poll 
violence in Bengal, orders spot inquiry 
https://economictimes.indiatimes.com/news/newsblogs/latest-daily-news-and-updates-
may-5/liveblog/82397290.cms 
The National Human Rights Commission (NHRC) took cognisance of the alleged post-
poll violence in West Bengal and ordered an investigation fact-finding team to conduct a 
spot inquiry and submit a report at the earliest, preferably within two weeks. In a 
statement, the NHRC pointed out allegations of deaths of a few people in the violent 
incidents. 
 
  

ECONOMIC TIMES, Online, 5.5.2021
Page No. 0, Size:(0)cms X (0)cms.



राçĚȣय मानवाͬधकार आयोग ने बंगाल मɅ चुनाव के बाद Ǒहसंा कȧ जाचं का 
आदेश Ǒदया 
https://navbharattimes.indiatimes.com/metro/delhi/other-news/national-human-rights-
commission-ordered-inquiry-into-post-election-violence-in-
bengal/articleshow/82391792.cms 

राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने पिæचम बंगाल के कई िजलɉ मɅ चुनाव के बाद 
Ǒहसंा के मामले सामने आने के बाद जांच का आदेश Ǒदया है। 
पिæचम बंगाल मɅ सोमवार को Ǒहसंा मɅ भाजपा के कुछ काय[कता[ मारे गए और कई घायल हो 
गए तथा दकुानɉ मɅ लूटपाट कȧ गयी। कɅ ġ ने राÏय मɅ ͪवप¢ी काय[कता[ओं पर हमले कȧ 
घटनाओं को लेकर सरकार से तØया×मक ǐरपोट[ सɋपने को कहा है। अͬधकाǐरयɉ ने बताया ͩक 
बɮ[धमान िजले मɅ रͪववार और सोमवार को तणृमूल कांĒेस और भाजपा के समथ[कɉ मɅ कͬथत 
झड़प मɅ चार लोगɉ कȧ मौत हो गयी। वहȣं, तणृमलू काĒंेस ने दावा ͩकया ͩक मारे गए लोगɉ मɅ 
तीन पाटȹ के समथ[क थे। 
 

एनएचआरसी ने कहा ͩक पिæचम बंगाल मɅ चुनाव के बाद सोमवार को हुई Ǒहसंा मɅ कुछ लोगɉ 
कȧ मौत के बारे मɅ अखबारɉ मɅ Ĥकाͧशत खबरɉ का उसने सं£ान ͧलया है। 
 

आयोग ने कहा ͩक राजनीǓतक काय[कता[ओं के बीच कͬथत तौर पर झड़पɅ हुई, पाटȹ के काया[लयɉ 
मɅ आगजनी कȧ गयी और कई मकानɉ मɅ तोड़फोड़ के साथ हȣ लूटपाट कȧ गई। 
 

आयोग ने कहा ͩक ऐसा लगता है ͩक िजला Ĥशासन और कानून लागू करने वालȣ èथानीय 
एजɅͧसयɉ ने Ĥभाͪवत लोगɉ के मानवाͬधकारɉ के उãलंघन को रोकने के ͧलए कार[वाई नहȣं कȧ। 
 

एनएचआरसी ने एक बयान मɅ कहा, ‘‘बेकसूर नागǐरकɉ के जीवन के अͬधकार के कͬथत उãलंघन 
कȧ घटनाओं का आयोग ने èवत: सं£ान ͧलया है। डीआईजी (जांच) से आयोग के जांच अनुभाग 
के अͬधकाǐरयɉ कȧ एक टȣम बनाकर घटनाèथल पर तØयाÛवेषी जांच कराकर जãद से जãद या 
दो सÜताह के भीतर एक ǐरपोट[ सɋपने का अनुरोध ͩकया है।’’ 
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बंगाल मɅ चुनाव के बाद Ǒहसंा: अब तक 11 कȧ मौत; मोदȣ ने राÏयपाल से बात 

कȧ, SC मɅ दायर याͬचका मɅ कɅ ġȣय ... 
https://www.bhaskar.com/national/news/pm-modi-expresses-concern-over-violence-
murder-and-arson-calls-governor-dhankad-and-takes-law-and-order-situation-
128464378.html 

पिæचम बंगाल मɅ 2 मई को चुनाव पǐरणाम आने के बाद Ǒहसंा का दौर एक बार ͩफर शǾु हो 
गया है। मुÉयमğंी ममता बनजȸ कȧ पाटȹ TMC को ͧमलȣ भारȣ जीत के बाद अब भाजपा और 
सƣाधारȣ दल के काय[कता[ओं के बीच Ǒहसंक झड़पɅ हो रहȣ हɇ। अब तक 6 िजलɉ से Ǒहसंा कȧ 
खबरɅ आई हɇ और दो Ǒदन मɅ करȣब 11 लोगɉ के मारे जाने कȧ खबर है। Ĥधानमंğी नरɅġ मोदȣ 
ने राÏयपाल जगदȣप धनखड़ को फोन ͩकया और बंगाल मɅ आगजनी और ह×याओं पर ͬचतंा 
जाǑहर कȧ है। 
 

दसूरȣ तरफ, इस बीच, सĤुीम कोट[ मɅ मंगलवार को एक याͬचका दायर कȧ गई। इसमɅ मांग कȧ 
गई है ͩक सुĤीम कोट[ कɅ ġ सरकार को बंगाल मɅ राजनीǓतक Ǒहसंा रोकने के ͧलए कɅ ġȣय 
सुर¢ाबल तैनात करने का आदेश दे, ताͩक राÏय मɅ कानून-åयवèथा बहाल कȧ जा सके। राçĚȣय 
मानवाͬधकार आयोग ने भी Ǒहसंा वालȣ जगहɉ पर èपॉट इंÈवायरȣ का आदेश Ǒदया है। 
 

नɬ डा बोले- आजाद भारत मɅ इतनी असǑहçणुता नहȣं देखी 
इस बीच BJP के राçĚȣय अÚय¢ जेपी नɬडा मगंलवार को कोलकाता पहंुचे। वे दो Ǒदन पिæचम 
बंगाल मɅ रहकर Ǒहसंा वाले इलाकɉ का जायजा लɅगे। कोलकाता पहंुचने के बाद नɬ डा ने कहा ͩक 
पिæचम बंगाल के चनुाव के नतीजɉ के बाद जो घटनाएं देखने और सुनने को ͧमलȣ हɇ वो हैरान 
करती हɇ, ͬचतंा मɅ डालती हɇ। ऐसी घटनाएं भारत के ͪवभाजन के समय मɇने सुनी थीं, लेͩकन 
आजाद भारत मɅ चुनाव के नतीजɉ के बाद इतनी असǑहçणुता हमने आज तक नहȣं देखी। 
 

उÛहɉने कहा ͩक काय[कता[ओं पर जो हमले हो रहे हɇ, उसे खुद जाकर देखने और इस मुिæकल 
वÈत मɅ उनके साथ खड़े होकर लोकताǒंğक तरȣके से लड़ाई लड़ने के ͧलए BJP कृतसंकãप है। 
काय[कता[ओं कȧ शहादत बेकार नहȣं जाएगी। हम उनकȧ ͪवचारधारा कȧ लड़ाई Ǔनणा[यक मोड़ तक 
पहंुचाएंगे। एयरपोट[ से नɬडा गोपालनगर मɅ Ǒहसंा का ͧशकार हुए भाजपा काय[कता[ओं के घर 
गए। उनके साथ Ĥदेश अÚय¢ Ǒदलȣप घोष और पाटȹ नेता लॉकेट चटजȸ भी मौजूद रहȣं। 
 

BJP के राçĚȣय अÚय¢ जेपी नɬ डा और Ĥदेश अÚय¢ Ǒदलȣप घोष ने हमलɉ के ͧशकार हुए 
काय[कता[ओं से मुलाकात कȧ। 
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राçĚȣय मǑहला आयोग ने नंदȣĒाम मɅ मǑहलाओं के ͨखलाफ Ǒहसंा को लेकर खुद सं£ान ͧलया 
है। आयोग कȧ अÚय¢ रेखा शमा[ ने राÏय के DGP को पğ ͧलखकर आरोͪपयɉ के ͨखलाफ कड़ी 
कार[वाई कȧ मांग कȧ है। आयोग कȧ टȣम भी जãद हȣ मामले कȧ जांच के ͧलए राÏय का दौरा 
करेगी। 
 

सĤुीम कोट[ पहंुची भाजपा, CBI जाचं कȧ मांग कȧ 
बंगाल मɅ Ǒहसंा और आगजनी के बीच भाजपा ĤवÈता गौरव भाǑटया ने सुĤीम कोट[ मɅ याͬचका 
लगाई है। भाǑटया ने याͬचका मɅ बंगाल मɅ रेप, मड[र, Ǒहसंा कȧ घटनाओं कȧ CBI जांच कȧ मांग 
कȧ है। साथ हȣ घटनाओं पर हुई कार[वाई के बारे मɅ èटेटस ǐरपोट[ तलब करने कȧ भी मांग कȧ 
गई है। 
 

ममता बोलȣं- कɅ ġȣय बलɉ ने हमारे वक[ स[ पर अ×याचार ͩकए 

Ĥचंड जीत हाͧसल करने के बाद ममता ने Ǒहसंा कȧ खबरɉ के बीच सभी से शाǓंत बनाए रखने 
कȧ अपील कȧ। उÛहɉने आरोप लगाया ͩक कɅ ġȣय बलɉ ने चुनावɉ के दौरान टȣएमसी समथ[कɉ पर 
काफȧ अ×याचार ͩकए। उÛहɉने कहा ͩक पǐरणाम घोͪषत होने के बाद भी बीजेपी ने कुछ इलाकɉ 
मɅ हमारे समथ[कɉ पर हमला ͩकया, लेͩकन हमने अपने लोगɉ से ͩकसी के उकसावे मɅ नहȣं आने 
कȧ अपील कȧ। 
 

ǐरटǓनɍग ऑͩफसर को सुर¢ा 
पिæचम बंगाल सरकार ने चुनाव आयोग को बताया है ͩक उसने नंदȣĒाम के ǐरटǓनɍग ऑͩफसर 
को सुर¢ा मुहैया कराई है। इस ͪवधानसभा ¢ेğ मɅ ममता बनजȸ और भाजपा के सुवɅद ूअͬधकारȣ 
के बीच मुकाबला था। ममता यहां चनुाव हार गɃ। उÛहɉने नतीजे के ͨखलाफ कोट[ जाने का 
ऐलान ͩकया है। वहȣं, AIMIM के चीफ असदɮुदȣन ओवैसी ने कहा ͩक सरकार लोगɉ कȧ िजदंͬगयɉ 
कȧ सुर¢ा नहȣं कर सकȧ। हम इस नाकामी कȧ Ǔनदंा करते हɇ। 
 

भाजपा ने TMC पर लगाया Ǒहसंा का आरोप 

भाजपा ने बंगाल मɅ जारȣ Ǒहसंा के ͧलए TMC को िजàमेदार ठहराया है। भाजपा ĤवÈता सǒंबत 
पाğा ने आरोप लगाया ͩक TMC के गुंडɉ को Ǒहसंा और उ×पात के ͧलए ममता कȧ मौन सहमǓत 
ͧमलȣ हुई है। उनके कई नेता खुलेआम Ǒहसंा के ͧलए अपने लोगɉ को भड़का रहे हɇ। पाğा ने कहा 
ͩक ये संयोग नहȣं, Ĥयोग है, Ĥायोिजत है। ममता जी ने चनुाव से पहले भाषण देते हुए कहा था 
ͩक चुनाव समाÜत होने के बाद CRPF तो वापस चलȣ जाएगी, उसके बाद का समय TMC का 
होगा, हम भी देखɅगे। आज पूरा Ǒहदंèुतान और ͪवæव देख रहा है ͩक बंगाल मɅ Èया हो रहा है। 
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भाजपा के 9 काय[कता[ओं कȧ ह×या 
भाजपा का आरोप है ͩक 2 मई को मतगणना के Ǒदन नंदȣĒाम, कोलकाता, आसनसोल, हुगलȣ 
समेत कई इलाकɉ मɅ उनके समथ[कɉ, काय[कता[ओ ंकȧ दकुानɅ लूट लȣ गई हɇ। TMC के लोगɉ के 
ɮवारा भाजपा काय[कता[ओं के घरɉ मɅ आग लगाई गई है। हमारे 9 काय[कता[ओं कȧ ह×या हुई है। 
इतना हȣ नहȣं, मǑहलाओं को घरɉ से Ǔनकालकर रेप भी ͩकया गया है। 
 

वहȣं, TMC ने भी भाजपा काय[कता[ओं◌ं पर इसी तरह के आरोप लगाते हुए बताया ͩक कई 
इलाकɉ मɅ उनके काय[कता[ओं को भी Ǔनशाना बनाया गया है और उनके दÝतरɉ मɅ तोड़फोड़, 

आगजनी कȧ गई है। पाटȹ नेता राहुल ͧसÛहा ने राÏयपाल और चुनाव आयोग से मांग कȧ है ͩक 
जब तक Ǒहसंा नहȣं ǽकती है, तब तक मÉुयमğंी के शपथ Ēहण समारोह पर रोक लगाई जाए। 
 

2 मई से जारȣ Ǒहसंा मɅ अब तक 11 कȧ मौत 

रͪववार शाम से सोमवार रात तक ͪवͧभÛन Ǒहèसɉ मɅ Ǒहसंा कȧ घटनाएं घटȣ हɇ। इन घटनाओं मɅ 
11 लोगɉ के मारे जाने कȧ खबर है। भाजपा का आरोप है ͩक इनमɅ 9 उसके काय[कता[ हɇ। 
जबͩक ब ɮ[धमान मɅ एक TMC और उƣर 24 परगना मɅ एक ISF के काय[कता[ कȧ जान चलȣ गई 
है। इन घटनाओं मɅ आरोप तणृमूल काĒंेस पर लगा है। 
 

गहृ मğंालय ने मांगी ǐरपोट[ 
Ǒहसंा कȧ घटनाओं पर कɅ ġȣय गहृ मğंालय ने बंगाल सरकार से ǐरपोट[ मांगी है। Ǒहसंा-आगजनी 
पर राÏयपाल ने भी डीजीपी को समन ͩकया है तथा गहृ सͬचव से ǐरपोट[ मांगी है। वहȣं, भाजपा 
के Ĥदेश अÚय¢ Ǒदलȣप घोष ने रͪववार शाम को चुनाव बाद Ǒहसंा को लेकर राÏयपाल को 
£ापन सɋपा है। भाजपा ने अपने काय[कता[ओं कȧ सहायता के ͧलए सभी संभागɉ मɅ हेãपलाइन 
नंबर जारȣ कȧ है। BJP नेता कैलाश ͪवजयवगȸय ने कहा- भाजपा काय[कता[ओं पर हमले ममता 
बनजȸ कȧ शह पर हो रहे हɇ। 
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NHRC takes cognizance post-poll violence in Bengal, orders  
https://www.business-standard.com/article/current-affairs/nhrc-takes-cognizance-post-
poll-violence-in-bengal-orders-spot-inquiry-121050500062_1.html 
The National Human Rights Commission (NHRC) on Tuesday took cognisance of the 
alleged post-poll violence in West Bengal and ordered an investigation fact-finding team 
to conduct a spot inquiry and submit a report at the earliest, preferably within two 
weeks. 
 
In a statement, the NHRC pointed out allegations of deaths of a few people in the 
violent incidents. 
 
 
"The political workers allegedly clashed with each other, party offices were torched 
down and some homes were ransacked & valuables also looted. District Administration 
& local Law & order enforcement agencies appear not to have acted to stop such 
violation of human rights of the affected persons," the commission said. 
 
It further said, "Considering as a fit case of alleged violation of Right to Life of the 
innocent citizens, the Commission has today taken suo-motu cognizance of the matter 
and has requested its DIG (Investigation) to constitute a team of the officers of the 
Investigation Division of the Commission to conduct an on the spot fact finding 
investigation and to submit a report at the earliest, preferably within two weeks." 
 
A day after the Trinamool Congress emerged victorious in the West Bengal Assembly 
elections, the Bharatiya Janata Party (BJP) office in Asansol was allegedly vandalised 
by the Trinamool Congress (TMC) workers. 
 
The Akhil Bharatiya Vidyarthi Parishad (ABVP) alleged that 15-20 party goons of Chief 
Minister Mamata Banerjee attacked ABVP West Bengal's Kolkata office and engaged in 
an altercation with the activists, assaulted them and vandalised the organization's state 
office. 
 
They further alleged that TMC party goons deliberately vandalised the idols of Hindu 
deities and freedom fighters. 
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राçĚȣय मानवाͬधकार आयोग ने बंगाल मɅ चुनाव के बाद Ǒहसंा कȧ जाचं का 
आदेश Ǒदया 
https://www.indiatv.in/west-bengal/nhrc-orders-spot-inquiry-after-reports-of-post-poll-
violence-in-wb-788590 

राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने पिæचम बंगाल के कई िजलɉ मɅ चुनाव के बाद 
Ǒहसंा के मामले सामने आने के बाद जांच का आदेश Ǒदया है। पिæचम बंगाल मɅ सोमवार को 
Ǒहसंा मɅ भाजपा के कुछ काय[कता[ मारे गए और कई घायल हो गए तथा दकुानɉ मɅ लूटपाट कȧ 
गयी। कɅ ġ ने राÏय मɅ ͪवप¢ी काय[कता[ओं पर हमले कȧ घटनाओं को लेकर सरकार से 
तØया×मक ǐरपोट[ सɋपने को कहा है। अͬधकाǐरयɉ ने बताया ͩक बɮ[धमान िजले मɅ रͪववार और 
सोमवार को तणृमूल कांĒेस और भाजपा के समथ[कɉ मɅ कͬथत झड़प मɅ चार लोगɉ कȧ मौत हो 
गयी।  
 

वहȣं, तणृमूल काĒंेस ने दावा ͩकया ͩक मारे गए लोगɉ मɅ तीन पाटȹ के समथ[क थे। 
एनएचआरसी ने कहा ͩक पिæचम बंगाल मɅ चुनाव के बाद सोमवार को हुई Ǒहसंा मɅ कुछ लोगɉ 
कȧ मौत के बारे मɅ अखबारɉ मɅ Ĥकाͧशत खबरɉ का उसने सं£ान ͧलया है। आयोग ने कहा ͩक 
राजनीǓतक काय[कता[ओं के बीच कͬथत तौर पर झड़पɅ हुई, पाटȹ के काया[लयɉ मɅ आगजनी कȧ 
गयी और कई मकानɉ मɅ तोड़फोड़ के साथ हȣ लूटपाट कȧ गई।  
 

आयोग ने कहा ͩक ऐसा लगता है ͩक िजला Ĥशासन और कानून लागू करने वालȣ èथानीय 
एजɅͧसयɉ ने Ĥभाͪवत लोगɉ के मानवाͬधकारɉ के उãलंघन को रोकने के ͧलए कार[वाई नहȣं कȧ। 
एनएचआरसी ने एक बयान मɅ कहा, ‘‘बेकसूर नागǐरकɉ के जीवन के अͬधकार के कͬथत उãलंघन 
कȧ घटनाओं का आयोग ने èवत: सं£ान ͧलया है। डीआईजी (जांच) से आयोग के जांच अनुभाग 
के अͬधकाǐरयɉ कȧ एक टȣम बनाकर घटनाèथल पर तØयाÛवेषी जांच कराकर जãद से जãद या 
दो सÜताह के भीतर एक ǐरपोट[ सɋपने का अनुरोध ͩकया है।’’ 
 

इस बीच जान बचाने के ͧलए करȣब 300-400 भाजपा समथ[क बंगाल छोड़कर असम चले गए हɇ। 
यह भाजपा काय[कता[ संर¢ण के ͧलए असम के धुबरȣ को पार कर गए हɇ। गौरतलब है ͩक 
बंगाल मɅ खून खराबा जारȣ है। भाजपा ने दावा ͩकया है ͩक पिæचम बंगाल ͪवधानसभा चनुाव के 
नतीजे आने के बाद राÏय मɅ उसके नौ से अͬधक काय[कता[ओं कȧ ह×या कर दȣ गई। Ĥधानमंğी 
नरɅġ मोदȣ ने Ǒहसंा पर ͬचतंा जताते हुए राÏयपाल जगदȣप धनखड़ से बात कȧ है, वहȣं भाजपा 
के राçĚȣय अÚय¢ दो Ǒदवसीय बंगाल दौरे पर हɇ। 
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पिæचम बंगाल मɅ हुई Ǒहसंा का मानवाͬधकार आयोग ने ͧलया सं£ान, जाचं के 

Ǒदए आदेश 
https://www.livehindustan.com/west-bengal/story-nhrc-takes-cognizance-of-alleged-
post-poll-violence-in-west-bengal-and-orders-investigation-4012483.html 

पिæचम बंगाल मɅ चुनावी नतीजɉ के बाद हुɃ Ǒहसंक घटनाओं का राçĚȣय मानवाͬधकार आयोग 
(NHRC) ने सं£ान ͧलया है। आयोग ने जांच का Ǔनदȶश देते हुए दो हÝतɉ मɅ ǐरपोट[ मांगी है। 
मालूम हो ͩक दो मई को आए पांचɉ ͪवधानसभा चनुाव के नतीजɉ के बाद बंगाल मɅ कई जगह 
लूटपाट, Ǒहसंा, ह×याओं के मामले सामने आए थ।े बीजेपी ने इसका आरोप टȣएमसी पर लगाया 
है। राçĚȣय मǑहला आयोग ने भी बंगाल के नंदȣĒाम मɅ कुछ मǑहलाओं कȧ कͬथत तौर पर 
ͪपटाई कȧ घटना पर ͬचतंा जताते हुए राÏय पुͧ लस से कहा था ͩक इस मामले मɅ त×काल 
कार[वाई करते हुए दोͪषयɉ को ͬगरÝतार ͩकया जाए और समयबɮध तरȣके से जांच कȧ जाए।  
 

Ǒहसंा कȧ घटनाओं पर स£ंान लेते हुए एनएचआरसी ने कहा ͩक उसे ǑहÛदèुतान टाइàस समेत 
ͪवͧभÛन अखबारɉ मɅ Ĥकाͧशत हुɃ कई मीͫडया ǐरपोɪ[स से चुनावी नतीजɉ के बाद तीन मई को 
बंगाल मɅ हुɃ कई लोगɉ कȧ मौतɉ के बारे मɅ पता चला है। राजनीǓतक पाǑट[यɉ के काय[कता[ओं 
कȧ एक-दसूरे के साथ ͧभड़तं हुई, िजसमɅ पाटȹ दÝतरɉ पर हमला ͩकया गया, जबͩक कुछ घरɉ मɅ 
भी तोड़फोड़ कȧ गई। कई मह×वपूण[ सामान को भी लूट ͧलया गया। िजला Ĥशासन और 
èथानीय कानून और åयवèथा Ĥवत[न एजɅͧसयɉ ने Ĥभाͪवत åयिÈतयɉ के मानवाͬधकारɉ के इस 
तरह के उãलंघन को रोकने के ͧलए कार[वाई नहȣं कȧ है। 
 

बयान मɅ आगे कहा गया ͩक ǓनदȾष नागǐरकɉ के जीवन के कͬथत उãलंघन का मामला मानते 
हुए, आयोग ने आज मामले का सं£ान ͧलया है और डीआईजी से जांच ͪवभाग के अͬधकाǐरयɉ 
कȧ एक टȣम गǑठत करने का अनुरोध ͩकया है। मौके पर तØय जांच करने के ͧलए और जãद 
से जãद एक ǐरपोट[ Ĥèतुत करने के ͧलए भी आयोग ने कहा है, िजसके ͧलए दो सÜताह का 
समय Ǒदया गया है। 
 

टȣएमसी के गुंडɉ ने ͩकया हमला: बीजपेी 
Ǒहसंा के कई मामले सामने आने के बाद बीजेपी ने आरोप लगाया है ͩक तणृमूल समͬथ[त गुंडɉ 
ने उनके कई काय[कता[ओं कȧ ह×या कȧ, उनके मǑहला सदèयɉ पर हमला ͩकया, घरɉ मɅ तोड़फोड़ 
कȧ, पाटȹ सदèयɉ कȧ दकुानɅ फंूक दȣ एवं पाटȹ काया[लयɉ मɅ उ×पात मचाया। हालांͩ क, तणृमूल 
काĒंेस ने इन आरोपɉ स ेइनकार ͩकया है। राÏयपाल जगदȣप धनखड़ ने कहा ͩक कई िजलɉ मɅ 
चनुाव बाद Ǒहसंा होने कȧ खबरɅ ͧमलने के बाद Ĥधानमंğी नरɅġ मोदȣ ने उÛहɅ फोन करके राÏय 
कȧ कानून åयवèथा कȧ िèथǓत पर ¢ोभ Ĥकट ͩकया। मुÉयमğंी और तणृमूल सĤुीमो ममता 
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बनजȸ ने रͪववार को लोगɉ से सयंम बरतने एवं ͩकसी भी Ĥकार कȧ Ǒहसंा मɅ शाͧमल नहȣं होने 
का आéवान ͩकया था। 
 

Ǒहसंा के मɮुदे पर मÉुयमğंी बनजȸ ने कȧ बैठक 

मÉुयमंğी ममता बनजȸ ने राÏय मɅ चुनाव के बाद हुई Ǒहसंा के मɮुदे पर मंगलवार को शीष[ 
ĤशासǓनक एवं पुͧलस अͬधकाǐरयɉ के साथ बैठक कȧ है। एक अͬधकारȣ ने बताया ͩक बनजȸ के 
कालȣघाट Ǔनवास पर यह बैठक हुई, िजसमɅ मुÉयमğंी ने िèथǓत का जायजा ͧलया। बैठक मɅ 
मÉुय सͬचव अलपन बंदोपाÚयाय, गहृ सͬचव एच के ɮͪववेदȣ, पुͧ लस महाǓनदेशक पी नीरजनयन, 

कोलकाता के पुͧलस आयुÈत सोमेन ͧमğा मौजूद थे।  पुͧलस ने बताया ͩक राÏय के ͪवͧभÛन 
Ǒहèसɉ मɅ चुनाव बाद Ǒहसंा मɅ कम से कम छह लोगɉ कȧ मौत हुई है, िजनमɅ से एक åयिÈत कȧ 
जान कोलकाता मɅ गई। 
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Rights Body Orders Inquiry After Reports Of Post-Poll 
Violence ... 
https://www.ndtv.com/india-news/national-human-rights-commission-orders-spot-
inquiry-after-reports-of-post-poll-violence-in-west-bengal-2428026 
The National Human Rights Commission (NHRC) ordered a spot inquiry following 
reports of post-poll violence from several districts in West Bengal. 
The state was in the throes of widespread violence on Monday that allegedly left several 
BJP workers dead and injured in clashes, and shops being looted, prompting the centre 
to seek a factual report from the government on incidents of attack on opposition 
workers. 
 
Officials said four people were also killed in alleged clashes between Trinamool and 
BJP supporters in Burdwan district on Sunday and Monday. 
 
The Trinamool claimed three of them were its supporters. 
 
The NHRC said it has come across several media reports published in newspapers on 
Tuesday regarding the death of some people in the alleged post-poll violence in West 
Bengal on Monday. 
 
Political workers allegedly clashed with each other, party offices were torched down and 
some homes were ransacked and valuables also looted, the body said. 
 
District administration and local law and order enforcement agencies appear not to have 
acted to stop such violation of human rights of the affected persons, it noted. 
 
"Considering as a fit case of alleged violation of Right to Life of the innocent citizens, the 
commission has today taken suo-motu cognizance of the matter and has requested its 
DIG (Investigation) to constitute a team of officers of the Investigation Division of the 
commission to conduct an on-the-spot fact-finding investigation and to submit a report 
at the earliest, preferably within two weeks," it said in a statement. 
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राçĚȣय मानवाͬधकार आयोग ने बंगाल मɅ चुनाव के बाद Ǒहसंा कȧ जाचं का 
आदेश Ǒदया 
https://navbharattimes.indiatimes.com/metro/delhi/other-news/national-human-rights-
commission-ordered-inquiry-into-post-election-violence-in-
bengal/articleshow/82391792.cms 

राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने पिæचम बंगाल के कई िजलɉ मɅ चुनाव के बाद 
Ǒहसंा के मामले सामने आने के बाद जांच का आदेश Ǒदया है। 
पिæचम बंगाल मɅ सोमवार को Ǒहसंा मɅ भाजपा के कुछ काय[कता[ मारे गए और कई घायल हो 
गए तथा दकुानɉ मɅ लूटपाट कȧ गयी। कɅ ġ ने राÏय मɅ ͪवप¢ी काय[कता[ओं पर हमले कȧ 
घटनाओं को लेकर सरकार से तØया×मक ǐरपोट[ सɋपने को कहा है। अͬधकाǐरयɉ ने बताया ͩक 
बɮ[धमान िजले मɅ रͪववार और सोमवार को तणृमूल कांĒेस और भाजपा के समथ[कɉ मɅ कͬथत 
झड़प मɅ चार लोगɉ कȧ मौत हो गयी। वहȣं, तणृमलू काĒंेस ने दावा ͩकया ͩक मारे गए लोगɉ मɅ 
तीन पाटȹ के समथ[क थे। 
 

एनएचआरसी ने कहा ͩक पिæचम बंगाल मɅ चुनाव के बाद सोमवार को हुई Ǒहसंा मɅ कुछ लोगɉ 
कȧ मौत के बारे मɅ अखबारɉ मɅ Ĥकाͧशत खबरɉ का उसने सं£ान ͧलया है। 
 

आयोग ने कहा ͩक राजनीǓतक काय[कता[ओं के बीच कͬथत तौर पर झड़पɅ हुई, पाटȹ के काया[लयɉ 
मɅ आगजनी कȧ गयी और कई मकानɉ मɅ तोड़फोड़ के साथ हȣ लूटपाट कȧ गई। 
 

आयोग ने कहा ͩक ऐसा लगता है ͩक िजला Ĥशासन और कानून लागू करने वालȣ èथानीय 
एजɅͧसयɉ ने Ĥभाͪवत लोगɉ के मानवाͬधकारɉ के उãलंघन को रोकने के ͧलए कार[वाई नहȣं कȧ। 
 

एनएचआरसी ने एक बयान मɅ कहा, ‘‘बेकसूर नागǐरकɉ के जीवन के अͬधकार के कͬथत उãलंघन 
कȧ घटनाओं का आयोग ने èवत: सं£ान ͧलया है। डीआईजी (जांच) से आयोग के जांच अनुभाग 
के अͬधकाǐरयɉ कȧ एक टȣम बनाकर घटनाèथल पर तØयाÛवेषी जांच कराकर जãद से जãद या 
दो सÜताह के भीतर एक ǐरपोट[ सɋपने का अनुरोध ͩकया है।’’ 
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NHRC notice to Odisha Health Secretary over ‘Covid 
mismanagement’ 
https://www.newindianexpress.com/states/odisha/2021/may/04/nhrc-notice-to-odisha-
health-secretary-over-covid-mismanagement-2298211.html 
The National Human Rights Commission has issued conditional summons to the 
Principal Secretary of the Odisha Health and Family Welfare department citing Covid 
care mismanagement and lackadaisical attitude in submitting requisite reports. The 
Principal Secretary has been asked to appear before the apex rights body on June 30 if 
the Action Taken Report in this connection is not submitted by June 23. 
 
The NHRC order came in response to a petition filed by human rights activist and 
Supreme Court lawyer Radhakant Tripathy.  Earlier, the Commission had sought  Action 
Taken Report (ATR) from the Odisha government on the death of two patients, in two 
separate incidents, due to alleged medical negligence at the Dhenkanal district 
headquarters hospital last year.  
 
In his petition, Tripathy has alleged that the Covid facilities have collapsed during the 
pandemic and urged the NHRC to direct health staff to be sensitive to patients and save 
lives.   Despite enough time given to State government for submission of the ATR, 
nothing has been done so far which reflects its negligence and is a violation of the 
Human Rights Act, Tripathy said. 
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Covid-19 crisis in Delhi calls for immediate decongestion of 
jails, plea tells HC judge-led panel 
https://scroll.in/latest/994065/covid-19-crisis-in-delhi-calls-for-immediate-decongestion-
of-jails-plea-tells-hc-judge-led-panel 
An appeal has been sent to a High Court judge-led committee for the immediate 
decongestion of all prisons in Delhi and therefore release of prisoners through interim 
bail or parole to protect their right to life and health. 
 
The representation was made to Delhi High Court Justice Vipin Sanghi. The panel was 
formed in 2020 under the Supreme Court’s orders for unclogging the jails to curb the 
spread of Covid-19. 
 
The representation relies upon advisories of the National Human Rights Commission of 
India, it said. Advocates Vrinda Grover and Soutik Banerjee, Professor Pratiksha Baxi 
and public health activist Sarojini N wrote the appeal. 
 
In February, after the Covid-19 situation in Delhi had improved, the High Powered 
Committee had said there was no reason for recommending an extension of interim bail 
of undertrials, who were released during the pandemic to ease the pressure on the 
prisons. 
 
“The present surge in Covid-19 cases across India and particularly in Delhi calls for 
urgent and decisive intervention of the HPC to ensure that prison inmates in Tihar, 
Mandoli and Rohini jails are not left helpless and reeling against the deadly strains of 
the virus,” the statement said. “Medical and expert opinions and instances suggest that 
the present wave of Covid-19 in India is even more virulent and fatal.” 
 
The appeal also noted reports on several deaths due to Covid-19 in Tihar. More than 
250 prisoners had contracted the infection, and prison officials have sought a release of 
those inmates, it added. 
 
The representation also cited data on congestion and overcrowding in Delhi’s prisons 
and highlighted a report that said there were over 20,000 prisoners in the Capital’s jails. 
 
“As per information available on the prison department’s website, updated on 
20.02.2021, there are a total of 17,285 prisoners in Delhi against a sanctioned capacity 
of 10,026 inmates,” the appeal said. “The need for adequate social distancing in prisons 
would necessitate at least a reduction in the occupancy to 50% of the sanctioned 
capacity – which would place the number of inmates that can be held by following 
distancing norms at around 5,000, as opposed to the present strength of 20,000 
prisoners.” 
 
On May 13, 2020, the World Health Organization and other international bodies had 
released a statement bringing attention to the heightened vulnerability of prisoners amid 
the Covid-19 crisis. 
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“We urge political leaders to consider limiting the deprivation of liberty, including pretrial 
detention, to a measure of last resort, particularly in the case of overcrowding, and to 
enhance efforts to resort to non-custodial measures,” the statement read. 
 
The appeal noted the National Human Rights Commission’s advisories related to 
prisoners amid the Covid-19 crisis. 
 
“The Covid-19 pandemic has also amplified the crisis of the prison system and poses 
specific challenges to women in prisons,” the appeal said. “Women do not have equal 
access to gender sensitive health systems, nor do they have access to adequate 
nutrition and protection from abuse within the prison leading to heightened possibilities 
of sexual violence.” 
 
The appeal also took note of the advisories of the Joint United Nations Programme on 
HIV/AIDS, and highlighted that non-discrimination was a mandate of the Disaster 
Management Act, 2005, which is in effect in the country. 
 
On Monday, the Allahabad High Court ordered the release of a section of convicts, 
undertrials and those in jail for failing to pay fines in order to unclog prisons in Uttar 
Pradesh amid the surge of coronavirus cases. Judicial officers have been directed to 
release them on a parole or on final bail. The court also extended the relief period of 
prisoners who are already on parole by another 60 days. 
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Man dies by suicide in police station, 2 cops placed under 
suspension 
https://www.outlookindia.com/newsscroll/man-dies-by-suicide-in-police-station-2-cops-
placed-under-suspension/2076876 
A 31-year-old man allegedly died by suicide at Golanthara police station in Ganjam 
district following which two policemen were placed under suspension and one was 
transferred, an officer said on Tuesday. 
The deceased has been identified as Ganesh Dakua of Rangipur village. He was picked 
up by police on the charge of creating disturbance in the village and made to sit in the 
reception room of the police station where Dakua allegedly tried to commit suicide by 
using a belt on Monday evening, the officer said. 
 
Though he was immediately shifted to the MKCG Medical College and Hospital for 
treatment, Dakua was declared dead, police said, adding that after post-mortem in the 
medical college, the body was handed over to his family members early in the morning, 
Berhampur SP Pinak Mishra said. 
 
The SP said prima-facie it appears to be a case of suicide. As the incident took place in 
the police station premises, "we have been following all the NHRC norms in the 
investigation," he said. 
 
DIG of Police, Southern Range Satyabrat Bhoi, said assistant-sub-inspector of police, 
PC Achary and sentry DP Jena have been placed under suspension for negligence in 
duties for which the incident took place. 
 
The Inspector-in-charge, Golanthara police station Babuli Nayak has been shifted and 
attached to the district police office for free and fair enquiry of the incident, he said. 
 
The action was initiated against the police personnel on the basis of the report by 
Additional Superintendent of Police, Berhampur, Prabhat Kumar Routray, who 
conducted an preliminary inquiry into the matter, sources said. PTI COR AAM RG RG 
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NHRC orders investigation into post-poll violence in West 
Bengal 
https://timesofindia.indiatimes.com/india/nhrc-orders-investigation-into-post-poll-
violence-in-west-bengal/articleshow/82392036.cms 
The national human rights commission (NHRC), taking suomotu cognisance of reports 
in The Times of India regarding post-poll violence in West Bengal, has directed a team 
of its officers to conduct an on-the-spot, fact-finding investigation into the matter and 
submit a report to it preferably within two weeks. The NHRC action comes even as the 
home ministry is yet to receive a report from the West Bengal government on the post-
poll attacks on political workers belonging to the opposition camp in the state. The 
ministry had asked the chief secretary on Monday to submit the report "at the earliest". 
NHRC, in a statement issued on Tuesday, said it considered the post-poll violent 
attacks in West Bengal as "a fit case of alleged violation of Right to Life of the innocent 
citizens". It referred to media reports published in various newspapers including the 
Times of India on Tuesday, regarding the death of some persons in the violence on May 
3. 
"The political workers allegedly clashed with each other, party offices were torched 
down and some homes were ransacked and valuables also looted. District 
administration and local law and order enforcement agencies appear not to have acted 
to stop such violation of human rights of the affected persons," it recalled. The 
commission added that it has now taken suo-motu cognizance of the matter and 
requested its DIG (Investigation) to constitute a team of the officers of the investigation 
division of the commission to conduct an on the spot fact finding investigation and to 
submit a report at the earliest, preferably within two weeks. 
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Man dies by suicide in police station, 2 cops placed under ... 
https://timesofindia.indiatimes.com/city/bhubaneswar/man-dies-by-suicide-in-police-
station-2-cops-placed-under-suspension/articleshow/82392132.cms 
A 31-year-old man allegedly died by suicide at Golanthara police station in Ganjam 
district following which two policemen were placed under suspension and one was 
transferred, an officer said on Tuesday. The deceased has been identified as Ganesh 
Dakua of Rangipur village. He was picked up by police on the charge of creating 
disturbance in the village and made to sit in the reception room of the police station 
where Dakua allegedly tried to commit suicide by using a belt on Monday evening, the 
officer said. Though he was immediately shifted to the MKCG Medical College and 
Hospital for treatment, Dakua was declared dead, police said, adding that after post-
mortem in the medical college, the body was handed over to his family members early 
in the morning, Berhampur SP Pinak Mishra said. 
The SP said prima-facie it appears to be a case of suicide. As the incident took place in 
the police station premises, "we have been following all the NHRC norms in the 
investigation," he said. DIG of Police, Southern Range Satyabrat Bhoi, said assistant-
sub-inspector of police, PC Achary and sentry DP Jena have been placed under 
suspension for negligence in duties for which the incident took place. The Inspector-in-
charge, Golanthara police station Babuli Nayak has been shifted and attached to the 
district police office for free and fair enquiry of the incident, he said. The action was 
initiated against the police personnel on the basis of the report by Additional 
Superintendent of Police, Berhampur, Prabhat Kumar Routray, who conducted an 
preliminary inquiry into the matter, sources said. 
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Modi speaks to West Bengal Governor on post-poll violence 
https://www.asianage.com/india/politics/050521/modi-speaks-to-west-bengal-governor-
on-post-poll-violence.html 
As the death toll in post-poll violence in West Bengal rose to 14 on Tuesday from six a 
day before, Prime Minister Narendra Modi dialled governor Jagdeep Dhankhar and 
expressed “serious anguish and concern” over the “worrisome” law and order situation 
in the state. The 14 killed include nine BJP cadres in West Bengal, and four from TMC. 
 
Mamata Banerjee-led TMC, which retained power in the state for the third time, has 
come under severe criticism from the BJP, with Left and the Congress leaders also 
condemning the post-poll violence against their cadre.  
 
Hours after the PM’s conversation with the governor, BJP chief J.P. Nadda reached 
West Bengal on a two-day-visit and met the victims' families. 
 
Taking suo motu cognizance of media reports on alleged post-poll violence, the 
National Human Rights Commission (NHRC) has sent a fact-finding team while noting 
that it considers the incidents “as a fit case of alleged violation of Right to Life of 
innocent citizens.” The National Commission for Women too constituted a fact-finding 
team to investigate alleged violence against women in various parts of the state. The 
BJP claimed that the violence is “state sponsored” and compared the TMC with "Nazis".   
 
Among Tuesday's victims, three -- Mintu Barman of Shitalkuchi and Haradhan Roy and 
Chandan Roy of Dinhata -- were from the BJP which lost six cadres on Monday. The 14 
deceased also include five from Burdwan East. Of them, four were from the ruling TMC. 
While two of them -- Shahjahan Shah and Bibhas Bag — were killed Nabagram in 
Jamalpur, another, Ganesh Mullick, was beaten to death at Samaspur in Raina with an 
aged TMC panchayat member Srinibas Ghosh at Ketugram in three separate attacks by 
the BJP.  
 
At Nabagram in Jamalpur, a female CPI(M) worker, Kakali Khetrapal, was hacked to 
death by a group of TMC workers during an attack on her home. Apart from the killings, 
several BJP offices and many party workers' houses were vandalised across the state. 
 
On Mr Modi's worries, Mr Dhankhar tweeted, “PM called and expressed serious anguish 
and concern at the alarmingly worrisome law and order situation @MamataOfficial. I 
share grave concerns @PMOIndia given that violence vandalism, arson, loot and 
killings continue unabated. Concerned. Must act in overdrive to restore order.” 
 
Lashing out at Mr Modi immediately, TMC Rajya Sabha MP Derek O'Brien tweeted, 
"PM makes a call to West Bengal governor on ‘political violence’. (Exaggerated 214%). 
Stop the stunts, Mr Prime Minister. Work the phones on #COVID19India." 
 
In a series of tweets earlier Mr Dhankhar said, "Police @WBPolice @CPKolkata must 
end senseless political violence, vandalism, arson, killings and intimidation that shames 
democracy. Bengali diaspora world over has expressed concern over alarming 
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lawlessness. Why post poll violence only WB? Why this assault on democracy? Reports 
indicate horrendous state of affairs. Horrified people are fleeing to save themselves. 
Flooded with SOS appeals. Harmads are on a killing and destruction spree. Such 
nosediving of constitutional values cannot be countenanced. Call upon 
@MamataOfficial to restore order." 
 
Mr Nadda claimed, "TMC knew that if BJP would have come to power in the state it 
would not be able to extort money and play its politics of appeasement. There is a list of 
names who attacked and killed our party workers. But no one was arrested. I assure 
that crores of BJP workers stand by each affected here. Their sacrifice will not go in 
vain. We will fight till the end to give justice to them."  
 
On Wednesday, when TMC chief Mamata Banerjee will take her oath as the chief 
minister for the third consecutive time, the BJP would organise a nationwide 
demonstration against the killings of its workers. 
 
Condemning the violence against Opposition parties workers, senior Congress leader 
and former Union minister Jitin Prasad tweeted: “The post poll violence that has been 
unleashed by the TMC on the Congress workers is unacceptable. Even women and 
children are not spared. I am sure the people of West Bengal did not vote for this 
lawlessness.”  
 
Tagging photographs, CPI(M) Sitaram Yechury tweeted: “Are these reports of 
gruesome violence in Bengal TMC’s 'victory celebrations'? Condemnable. Will be 
resisted and rebuffed. Instead of focusing on combating the pandemic, TMC unleashed 
such mayhem. CPI(M) as always will be with the people to protect, assist, providing 
relief.” 
 
Many BJP workers and supporters from the state have been sending distress signals to 
party leadership through social media platforms.  
 
Senior BJP leader and Cabinet minister in Assan, Himanta Biswa Sharma, tweeted: “In 
a sad development 300-400 BJP karyakartas and family members have crossed over to 
Dhubri in Assam after being confronted with brazen persecution and violence. We are 
giving shelter and food. Mamata Didi must stop this ugly dance of democracy. Bengal 
deserves better.”  
 
BJP leader Anirban Ganguly also tweeted that many BJP workers "had to leave their 
houses in Bolpur, Birbhum and other constituencies for their safety. They are spending 
their days in fear." 
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दावा : बंगाल Ǒहसंा से डरकर असम भागे 400 भाजपा काय[कता[ 
https://www.amarujala.com/india-news/400-bjp-workers-ran-away-assam-fearing-
bengal-violence 

पिæचम बंगाल मɅ ͪवधानसभा चनुाव के नतीजे आने के बाद हुई Ǒहसंा डरे सहमे करȣब 300-400 
भाजपा के काय[कता[ बंगाल से सुर¢ा कȧ आस मɅ असम पहंुचे हɇ। यह दावा असम सरकार मɅ 
मğंी Ǒहमंत ǒबèवा सरमा ने ͩकया है। 
 
 

Ǒहमंत ने मंगलवार को ɪवीट कर कहा, एक दखुद घटनाĐम मɅ बंगाल भाजपा के 300-400 
काय[कता[ और उनका पǐरवार असम मɅ धुबरȣ मɅ आकर ǽके हɇ। उन लोगɉ ने बंगाल मɅ अ×याचार 
और Ǒहसंा का सामना करने के बाद सीमा पार कȧ है। हम सभी को आĮय और भोजन दे रहे 
हɇ। ममता दȣदȣ को लोकतंğ के इस गंदे नाच को रोकना होगा। बंगाल बेहतर का हकदार है। 
 

राçĚȣय मानवाͬधकार आयोग ने Ǒहसंा कȧ जांच का आदेश Ǒदया 
इस बीच, राçĚȣय मानवाͬधकार आयोग ने बंगाल Ǒहसंा के मामले सामने आने के बाद जांच का 
आदेश Ǒदया है। कɅ ġ ने राÏय मɅ ͪवप¢ी काय[कता[ओं पर हमले कȧ घटनाओं को लेकर सरकार से 
तØया×मक ǐरपोट[ सɋपने को कहा है। 
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Odisha: Man commits suicide inside police station, two cops  
http://www.uniindia.com/odisha-man-commits-suicide-inside-police-station-two-cops-
suspended/east/news/2387157.html 
An Assistant Sub-Inspector (ASI) and a constable of Golanthara Police Station in 
Ganjam district were placed under suspension in connection with the death of a man 
inside the police station. The incident took place last evening and the Berhampur SP 
suspended the two police personnel on the charge of negligence in their duty. The IIC of 
the concerned police station has been transferred and in his place Gopalpur IIC 
Bibekananda Mahanta has been posted. The action against the two cops was taken 
after the Southern Range DIG and Berhampur SP conducted a preliminary investigation 
into the incident. Berhampur SP Pinak Mishra said the case would be investigated as 
per the guidelines prescribed by the NHRC. A case has already been registered and 
investigation is on to find out the reason of death in police custody. Sources said the 
youth identified as Ganesha Dakua allegedly committed suicide by hanging himself 
inside Golanthara Police Station on Monday. 
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